
GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION

RAJYA SABHA
UNSTARRED QUESTION NO : 811

(TO BE ANSWERED ON THE 28th July 2025)
 

BUILDINGS SITUATED NEAR AIRPORT RUNWAY OF SURAT
 

 
Will the Minister of CIVIL AVIATION be pleased to state:-
 
(a) the number of buildings situated near airport runway of Surat city in the State
of Gujarat which should not be at such a height near the airport as per law;
(b) the details of authority provided permission for these multi-storey buildings
near airport runway; and
(c) the steps taken by Government to demolish such buildings?
 

ANSWER
 
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
 
 (Shri Murlidhar Mohol)
 
 
(a) to (c): As per the established procedure for controlling obstacles in the vicinity
of airports, the Airports Authority of India (AAI) has identified 28 buildings as
infringing the Obstacle Limitation Surfaces (OLS) of Surat Airport.
 
In accordance with the provisions of the Aircraft (Demolition of Obstructions
caused by Buildings and Trees, etc.) Rules, 1994, orders and notices for demolition
or reduction in height of  these buildings have been issued by the Directorate
General of Civil Aviation (DGCA) and AAI.
 
However, the majority of these cases are presently under litigation and are sub
judice before the High Court of Gujarat.
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